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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTIILY STATEMENT FOR THE MONTH OF
JANUARY-2020

FREVIQUS INSTITUTION DISPOSAL CLOSING
BALANCE DB SB TOTAL| L.B DB SB TOT AL BALANCE
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 9136 0 136 136 0 0 14 14 9258
CIVIL SECOND APPEAL 2875 0 60 60 0 ] 7 7 2928
EX. FIRST APPEAL, 45 0 1 1 0 0 0 0 46
EX. SECOND APPEAL 8 0 1 1 0 0 0 0 9
CIVIL MISC. APPEAL 27698 37 391 428 0 25 36 61 28065
CIVIL REVISION 592 0 15 15 0 0 7 7 600
CIVIL REVIEW 436 7 17 24 0 8 1 9 451
CUSTA {CUSTOM APPRAL) 8 0 0 0 0 0 0 0 8
INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTHER TAX HEF. 2 0 0 0 0 0 0 0 2
TAX CASES 0 0 0 0 0 0 0 ] 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0
I T. APPEAL 393 0 0 0 0 6 0 6 387
W.T. A. 7 0 0 0 0 0 0 ] 7
SALES TAX REVISIONS 807 0 3 3 0 0 0 0 810
[TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 28 0 0 0 0 0 0 0 28
COMPANY APPEAL 1 0 0 0 0 0 0 0 1
COMPANY APPLS, 16 0 0 0 0 0 0 0 16
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10
ELECTICN PETITION 7 0 0 0 0 0 1 1 6
SPECIAL APPEAL { CIVIL) 7 0 0 0 0 0 0 0 7
SPECIAL APPEAL ( WRIT) 1687 135 0 135 0 107 0 107 1715
CIVIL CONTEMPT 3152 17 147 164 0 10 136 146 3170
CIVIL WRIT 53107 65 1613 | 1678 0 73 1015 | 1088 53697
005 0 0 0 0 0 0 0 0 0
CENTRAL EXCISE APPEAL 200 3 0 3 0 14 0 14 189
CROSS OBJECTION 839 0 1 1 0 0 0 0 340
CTVIL REFERENCE, 2 0 0 0 0 0 0 0 2
TOTAL “A" 101067 264 | 2385 | 2649 0 243 | 1217 | 1460 102256
CRIMINAL SIDE
MURDER REFERENCE 2 0 0 0 0 0 0 0 2
CRIMINAL APPEAL 20218 47 185 | 232 0 11 110 121 20329
CRIMINAL REVISION 8626 0 160 | 160 0 0 120 120 8666
S 482 CR. P.C.. 6881 0 513 | 513 0 0 414 | 414 6980
[/5 438 & 439 CR_P. (. 1465 0 1579 | 1579 0 0 1916 | 1916 1128
CR. CONT. PETITION 5 0 ] 0 0 0 ] 0 5
CRIMINAL REFERENCE 0 0 ] 0 0 0 0 0 0
IIABES CORPUS 109 25 0 25 0 25 0 25 109
CR.LTO A 535 1 48 49 ] 1 15 16 568
CRLW 287 18 19 37 0 26 14 40 284
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1
TOTAL B 38129 91 2504 | 2595 0 63 2589 2652 38072
TOTALA+B 139196 355 | 4889 | 5244 0 306 | 3806 | 4112 140328
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JANUARY |
.mlsc_ cases ,, N
T 7S W —
AbpiaL A 667 70 | 193 [ 263 0 | 53 | 98 | 151 779
REvislon o T CRMINAL 1855 0 ! 100 {100 0 0 [ 99 | 9 1856
et wetrtion | CRMIAY 5679 0 | 498 | 498 | o 0 | 349 | 349 5828
CRININAL TRANS PET. oCRLW - 79 0 3 3 0 0 19 19 63
AT AT 0 0 o o | 0 0| 0
LEAVE TOAPPEAL | 0 0 | o | o] o | o | o 0 0
CRIMINAL MISC: AppLICATION 98 1 38 39 ] 1 31 32 105
TOTAL -C 8378 71 832 | 903 0 54 596 650 8631
CRIMINAL TRANSFER PET. 71 0 2 2 0 0 12 12 61
STAY IN HABES CORPLS 0 0 0 0 0 0 0 0 0
TOTAL -D 71 0 2 2 0 0 12 12 61
[TOTAL (4D 8449 71 834 | 905 0 54 608 662 3692
TOTAL A+B+C+D 147645 426 §723 | 6149 0 360 | 4414 | 4774 149020
STAY IN INCOME TAX APPEAL 13 0 0 0 0 0 0 0 13
STAY IN CENTRAL EXCISE APPEAL 6 7 0 7 0 6 0 6 7
STAY IN SALES TAX REV. 32 0 0 0 0 0 0 0 32
STAY IN CIVIL FIRST APPEAL 994 0 120 120 0 0 6 6 1108
STAY IN CIVIL SECOND APPEAL 367 0 54 54 0 0 8 8 413
STAY IN CIVIL MISC. APPEAL 3219 15 a5 110 0 15 74 89 3240
Stav N cviL rEvisioN 172 0 13 13 0 0 6 6 179
STAY IN CIVIL REVIEW 4 0 0 0 0 0 0 0 4
STAY IN SPL. APPEAL (CIVIL) 0 0 0 0 0 0 0 0 0
STAY IN TRANS FER APPL. 5 0 26 26 0 0 2 2 29
STAY IN CMAP.. 10 0 0 0 0 0 1 1 9
STAY IN SPL. APPEAL (WRIT) 983 124 0 124 0 171 0 171 936
STAY IN WRIT PET. 23868 48 1546 | 1594 0 31 955 986 24476
[TOTAL -E 29673 194 | 1854 | 2048 0 223 | 1052 | 1275 30446
CIVIL MSC. APLA. 1193 22 96 118 0 21 14 35 1276
CIVIL MISC. CASE 3295 77 54 131 0 58 32 90 3336
EXE. MISC. APLN. 0 0 0 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 50 0 2 2 0 0 0 0 52
CIVI1, TRANSFER AFPLICATION 19 0 26 26 0 0 2 2 43
TOIAL -F 4337 99 178 277 ] 79 48 127 4707
TOTAL E+F 34230 293 2032 | 2325 0 302 1100 1402 351583
TOTAL _A+B+C+DYESE 181875 719 | 7755 | 8474 0 662 | 5514 | 6176 184173
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